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THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY): (a)and (b) To
facilitate coordination among banks them-
selves and among the banks and the district
agencies, the ".ead Banks have to constitute
D strict Chrasuluative Committces for their
leaa districts.  The Deputy Commissioner/
District Collector/District Magistrate is the
Chairman District Consultative Committee;
the lead bank the coanvenor and the finan-
cial agencies  operating in the district and
the Government agencies are its members.
The State Governments have been  further
-advised in August, 1983 to set up a sub-
group consisting of L:ad  District Officer,
District Plamning  Officer, Lead Bank
Officer and  one ortwo representatives of
farmers Cooperatives/dairy farmers’ coope-
ratives, small industries association, associa-
tions of the cooperatives of artisans and
craftsmen etc. along with one or  two non-
officials to be nominated by the State
Government, -

(c) The State Governments were advised
in August, 1983 to set up ladvisery Commit-
tees at the block level with a view to  help
in the identification of the beneficiaries of
IRDP and also to assist the nationalised
banks in the proper implementation of
IRDP. For block level committees follow-
dng composition was suggested :—

(i) Chairman of the Block Panchayat
Samiti.

(ii) Block Developme.nt Officer.

(i1i) Branch Manager of the nationali-
sed bank which has the lead
respons:bility in the  district. If

the tead bank  has no branch. in
the block, then the manager of the
nationalised bank in the block who
is the senior-most, will be included
in the Committee.

(iv) Three non-official members to be

nominated by the State Govern-
mant. These  persons should bave
knowledge or rather  practical

experience in respect of agriculture.
rural economy, cooperation, small
scale industry or any other matter,
the special knowledge and practical
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experience of which wculd be
useful.

(v) Local M.L.A. (s)

. Non.Availability of Bandrols for Card
Boardmatch Boxes in Madurai
Division

939. SHRI K. T. KOSALRAM : Will
the Minister of FINANCE ve pleased to
state .

(a) whether the clearance of card board

match boxes without bandrols has been
permitted in  Madurai Division on the
ground of non-availability of bandrols,

while 2,00,000 bundles of red bandrols used
in card board match boxes are available in
Sattur, Koilpatti and Sivakasi Treasuries
respectively and a stock of two lakh bundles
of bandrols in Nasik Press ; and

(b) if so, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI S. M.
KRISHNA) : (a) The clearance of all Varie-

ties of match boxes without affixing
Central Excisc Stamps has been allowed in
the jurisdiction of Central Excise Collec-

torate Madurai, on account of shortage of
these stamps. The information available does
not indicate the availability of 2 lakh bundles
of red Central Excise stamps with the
Sattur, Koilpatti and Sivakasi treasuries.
The Nasik Prese is reported to have no
stock of red Central Excise stamps in the
month of July.

(h) In view of (a) above, the
does not arise,
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